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PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
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RELEVANT PARTICULARS
1.|Name of Corporate Debtor Niroz Insulations Private Limited

2. |Date of incorporation of Corporate Debtor | 18th May 1930

3. |Authority under which Corporate Debtor is | ROC — Jaipur
incorporatad | registerad

4. |Corporate |denfity Mo. f Limited Liability U31300RJ1990PTCO05418
Identification Mo. of Corporate Debtor

5. | Address of the registered office and Registered Address: Plot No. 801, Shop Mo. 4 and
principal office (if any) of Corporate Debfor | 5, Shastri Magar, Dadabari, Kota — 324009

6. | Insolvency commencement date in 2nd March, 2023 (Order obtained from the website
respect of Corporate Debtor of NCLT on Gth March 2023)

7. |Estimated date of closure of insclvency 29th August, 2023 (180th day from the Insolvency
resclution process commencement date i.e., 2nd March, 2023)

8. |Name and Registration number of the Jai Prakash Rawat

insolvency professional acting as Interim | Reg. No.:IBEUVIPA-001/IP-P-01969/2020-2021/13039
Resolution Professional

9. | Address & email of the interim resolution | Address: 22-B, New Colony, Chandni Chowk,
professional, as registered with the board | Jhotwara, Jaipur — 302012 (Rajasthan)
Email: ipjprawat@gmail.com

10.| Address and e-mail to be used for Address: 22-B, New Colony, Chandni Chowk,
correspondence with the Interim Jhotwara, Jaipur — 302012 (Rajasthan)
Resolution Professiona Email: cirp.niroz@gmail.com

11.| Last date for submission of claims 20th March, 2023 (14th day from the date of obtaining

order i.e. 6th March, 2023)

12.| Classes of creditors, if any, under clause (b) of Mo class of creditors could be determined at this stage
sub-section (BA) of section 21, ascertained by
the Interim Resoluion Professional

13.| Names of insolvency professionals identified| Not Applicable
to act as authorised representative of creditors
inaclass (three names for each class)

14, (a) Relevant forms available at (a) Web link: hitps:/fibbi.gov.infenhome/downloads
(b) Details of authorized representatives | (b) Physical Address: Not Applicable
are available at:

Nalice is hereby given that Hon'ble National Company Law Tribunal, Jaipur Bench has ordered the
commencement of a Corporate Insolvency Resolution Process of Niroz Insulations Private Limited on
2nd March, 2023 {Order oblained from the website of NCLT on 8th March 2023).

The creditors of Niroz Insulations Private Limited, are hereby called upon to submit their claims with
proof on or before 20th March, 2023 to the Interim Resolution Professional at the address mentioned
againstentry No. 10

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. Sd/-

Jai Prakash Rawat
Date : 09.03.2023 Interim Resolution Professional for Miroz Insulations Private Limited
Place: Jaipur Reg. No.: IBBI/IPA-001/IP-P-01969/2020-2021/13039

AFA Certificate No.: AA1/13039/02/010523/104158 | Valid upto: 01.05.2023
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